
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:15 PM

[ For Friday,23rd February 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 FAO/69/2019 M/S DWELL WELL AND ANR
            Versus
SMTI. PRATIVA DHAR AND 2 ORS

MR. T ISLAM
MR. P KR KALITA
MS K DAS

MR. B D GOSWAMI
MR. R SARMA
MS H DEKA

WITH
I.A.(Civil)/3963/2019
in FAO/69/2019

M/S DWELL WELL AND ANR
            Versus
SMTI. PRATIVA DHAR AND 2 ORS

MR. T ISLAM
MR. P KR KALITA
MS K DAS

MR. B PHUKAN

2 WP(C)/689/2022 DIPOK KUMAR SAIKIA
            Versus
THE STATE OF ASSAM AND 5 ORS

MR J PAYENG
MR A DEY

GA, ASSAM
SC, EDU

3 WP(C)/1286/2022 MANORANJAN CHOUDHURY
            Versus
THE RESERVE BANK OF INDIA AND 2
ORS

MR R DHAR
MR B C MUCHAHARY

MR H BARUAH (r-2)
MR P BORAH (r-2)
MR P P PHUKAN (r-2)

4 WP(C)/4449/2022 DR. TULUMONI DEVI
            Versus
THE STATE OF ASSAM AND 6 ORS

MR B P BORAH
MR P J DUTTA
MR R S RONGHANG
A KALITA
MR. P DEKA

SC, ELEM. EDU
GA, ASSAM

5 WP(C)/6928/2022 SHAHJAHAN ALI @ MD. SHAHJAHAN ALI
            Versus
THE COMMISSIONER AND SECRETARY
TO THE GOVT OF ASSAM AND 13 ORS

MR. J AHMED
MS A HUSSAIN
MS. N HASINA
R BEGUM
H G DAISY

MR R ISLAM (R-10 & 13)
MS. U NANDA (R-10 & 13)
SC, SEC. EDU.

6 WP(C)/7073/2022 HASANUR RAHMAN AND ANR.
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. A F N U MOLLAH
K ZAMAN

GA, ASSAM
MR. A DAS (R-6)
SC, SEC. EDU.

7 WP(C)/8375/2022 RATNESWAR PATGIRI AND 4 ORS
            Versus
THE STATE OF ASSAM AND 12 ORS

MR. M DUTTA
MR. N UDDIN
MS S DEV

GA, ASSAM
MR. A K JAIN (R4-R12)
MR. A BHATTACHARJEE,
SC, REVENUE & DISASTER
MANAGEMENT DEPTT.
MR. H GOSWAMI (R4-R12)

8 WP(C)/822/2023
WITH I.A.(C)2278/2022 IN
WP(C)1340/2016

ANANTA SAIKIA
            Versus
THE UNION OF INDIA AND 3 ORS

MR. S K GOSWAMI
MR. R SHARMA

MRS S BARUAH
DY.S.G.I.

9 WP(C)/2827/2023 DWIJU GOGOI AND 3 ORS
            Versus
THE STATE OF ASSAM AND 9 ORS

MR. C BORUAH
MR. R BORO
MR A BORUAH

SC, SEC. EDU.

10 WP(C)/3777/2023 M/S KRISHNA ENTERPRISE
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR D KALITA
MR B PRASAD

GA, ASSAM
SC, AGRI. DEPARTMENT
SC, FINANCE
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010275002019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010275012019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010017482022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010030322022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010129842022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010219722022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010224172022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010262922022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010027232023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010103872023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010141512023


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 23/02/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MRS N BARUAH 27-01-2024 To 15-03-2024
2) MR. H L MAURYA 05-02-2024 To 31-03-2024
3) MR. M HUSSAIN 07-02-2024 To 05-03-2024
4) MR J C BORAH 08-02-2024 To 26-02-2024
5) MR B K SINGH 12-02-2024 To 23-02-2024
6) MR. D K CHOMAL 12-02-2024 To 23-02-2024
7) MR. M H RAJBARBHUIYAN 16-02-2024 To 05-03-2024
8) MR D K DEY 15-02-2024 To 01-03-2024
9) MR.A K SHARMA 15-02-2024 To 25-02-2024
10) MD. A J ATIA 22-02-2024 To 15-03-2024
11) MR. U K BORTHAKUR 17-02-2024 To 29-02-2024
12) MR A K DAS 21-02-2024 To 01-03-2024
13) MR I HASSAN 19-02-2024 To 23-02-2024
14) MR. B BARMAN 22-02-2024 To 22-03-2024
15) MR. B BARMAN 02-04-2024 To 02-04-2024
16) MR. R P SINGH 22-02-2024 To 28-02-2024
17) MR B PRASAD 23-02-2024 To 23-02-2024
18) MR D K MISHRA 23-02-2024 To 23-02-2024
19) S AHMED 20-02-2024 To 24-02-2024
20) MRS. B GOGOI 21-02-2024 To 23-02-2024
21) MR R ISLAM 21-02-2024 To 23-02-2024
22) MS. D GHOSH 20-02-2024 To 23-02-2024
23) MS H BETALA 20-02-2024 To 23-02-2024
24) MS N DEKA 20-02-2024 To 23-02-2024
25) MR. S K SAHARIAH 23-02-2024 To 31-03-2024
26) MR. N ALAM 22-02-2024 To 01-03-2024
27) MR. R L YADAV 26-02-2024 To 01-03-2024
28) MS. K YADAV 26-02-2024 To 01-03-2024
29) MR A W AMAN 23-02-2024 To 23-02-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:15 PM

[ For Friday,23rd February 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. KAUSTUVMANI GOSWAMI
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/1573/2018 AKHIL BHARATIYA CHA MAZDOOR
SANGHA (ASSAM)(C.I.T.U)
            Versus
THE STATE OF ASSAM AND 10 ORS.

MR. S R BHATTACHARJEE
MR. S BHATTACHARJEE
MR. H A SARKAR

MS M HAZARIKA(R11)
GA, ASSAM
MS. S KHOUND(R11)

2 WP(C)/2385/2018 SWAPAN KUMAR DAS AND ANR.
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. T J MAHANTA
MR D MAHANTA
MRS. B HAZARIKA

GA, ASSAM
MR. A K THAKUR
SC, WPT AND BC
SC, PERSONNEL DEPT.

3 I.A.(Civil)/3246/2019
in WP(C)/2527/2019

M/S. COOL BREEZE REFRIGERATION AND
ANR.
            Versus
THE UNION OF INDIA AND 5 ORS.

MR. S P ROY
MR A K RAI
MS K GOGOI
MS. N RAI

MR. B SARMAH
SC, NF RLY

WITH
WP(C)/2527/2019 M/S. COOL BREEZE REFRIGERATION AND

ANR.
            Versus
THE UNION OF INDIA AND 4 ORS.

MR. S P ROY
MR. K GOGOI
MR A K RAI
MS. N RAI

MR B SARMAH
SC, NF RLY

4 RFA/26/2022 HERITAGE HOME AND REALITY
DEVELOPERS PVT. LTD. AND ANR.
            Versus
CHERRIE KHOUND (BINDRA) AND ANR.

MR. R ALI
M KALITA
MR M BORO

MR. S K GOSWAMI
MR. S K GOSWAMI
MR. R SHARMA

5 WP(C)/5603/2022 ELIZA RAHMAN
            Versus
THE STATE OF ASSAM AND 10 ORS

MR J C BORAH GA, ASSAM
MR. K BORUAH (R-6)
MR. MEHBOOB ALAM (R-6)
MS P DAS (R-6)

6 WP(C)/5682/2022 MURALI BASA
            Versus
ASSAM UNIVERSITY AND 3 ORS

MS. P CHAKRABORTY
MS. A DAS
MS. K KHAN

SC, ASSAM UNIVERSITY

7 WP(C)/5904/2022 ROJINA PARBIN
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR J PAYENG
MS. C BARMAN

GA, ASSAM

8 WP(C)/5960/2022 JOY NATH DUTTA AND 2 ORS.
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR M H AHMED
MR. N ISLAM
MS TH A DEVI

GA, ASSAM
SC, REVENUE

9 WP(C)/3499/2023 SAMBHU BAISHNAB
            Versus
THE STATE OF ASSAM AND 22 ORS

MR. M NATH
MR. A BHATTACHARJEE
D J CHAKMA

SC, CO OP

10 WP(C)/5805/2023 MADHABI CHANGMAI
            Versus
THE UNION OF INDIA AND 6 ORS

MR. P K GOGOI
MR. A BURAGOHAIN

MR. S S ROY (R-1,2,3,4,5
AND 6)
DY.S.G.I.
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010047012018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010072682018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010236402019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010082162019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010127842022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010166872022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010174552022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010180832022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010184672022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010132592023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010219802023


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 23/02/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MRS N BARUAH 27-01-2024 To 15-03-2024
2) MR. H L MAURYA 05-02-2024 To 31-03-2024
3) MR. M HUSSAIN 07-02-2024 To 05-03-2024
4) MR J C BORAH 08-02-2024 To 26-02-2024
5) MR B K SINGH 12-02-2024 To 23-02-2024
6) MR. D K CHOMAL 12-02-2024 To 23-02-2024
7) MR. M H RAJBARBHUIYAN 16-02-2024 To 05-03-2024
8) MR D K DEY 15-02-2024 To 01-03-2024
9) MR.A K SHARMA 15-02-2024 To 25-02-2024
10) MD. A J ATIA 22-02-2024 To 15-03-2024
11) MR. U K BORTHAKUR 17-02-2024 To 29-02-2024
12) MR A K DAS 21-02-2024 To 01-03-2024
13) MR I HASSAN 19-02-2024 To 23-02-2024
14) MR. B BARMAN 22-02-2024 To 22-03-2024
15) MR. B BARMAN 02-04-2024 To 02-04-2024
16) MR. R P SINGH 22-02-2024 To 28-02-2024
17) MR B PRASAD 23-02-2024 To 23-02-2024
18) MR D K MISHRA 23-02-2024 To 23-02-2024
19) S AHMED 20-02-2024 To 24-02-2024
20) MRS. B GOGOI 21-02-2024 To 23-02-2024
21) MR R ISLAM 21-02-2024 To 23-02-2024
22) MS. D GHOSH 20-02-2024 To 23-02-2024
23) MS H BETALA 20-02-2024 To 23-02-2024
24) MS N DEKA 20-02-2024 To 23-02-2024
25) MR. S K SAHARIAH 23-02-2024 To 31-03-2024
26) MR. N ALAM 22-02-2024 To 01-03-2024
27) MR. R L YADAV 26-02-2024 To 01-03-2024
28) MS. K YADAV 26-02-2024 To 01-03-2024
29) MR A W AMAN 23-02-2024 To 23-02-2024
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